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The Minister of State in the Minis-
try of Home Affain; (Shri Hath!): (a) 
Yes, Sir. 

(b) On the basis of the instructions 
issued in this behalf by the Ministry 
<>f Home Affairs, orders have been 
issued in the Ministries that Wednes-
day should be treated as a meeting-
less day, exception to this nIle being 
m~eonly when a meeting is abso-
lutely necessary, and then too, with 
the specific and written approval of 
the Secretary to the Ministry con-
<:erned. 

A lTest of Pakistanis in Delhi 
1795 J Shri Rameshwar Tantia: 

.. L Shrlmatl Savltrl Nigam: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether it is a fact that some 
Pakistanis were held and some pre-
cious stones were also recovered from 
them in Delhi; 

(b) if so, whether it is also a fact 
that some local residents were also 
arrested who were helping these 
Pakistani nationals; 

(c) whether any investigations were 
ordered; and 

(d) if so, what action has been taken 
again.· them? 

The Deputy MiDister in the Minis-
try of HODle Mairs (Shrl L. N. 
Mishra): (a) and (b). One foreign na-
tional and one resident of Nizamud.din 
Basti were arrested on 6-12-64 in 
connection with a theft of precious 
stones etc. and jewellery from a New 
Delhi shop. A part of the stolen pro-
perty was recovered from near the 
jhuggi of the latter person. 

(c) and (d). Investigations have not 
yet been compleU¥!. 

SeleDtUle Researeh 

{ 
Shri Bam Harkh Yadav: 

1198. 8hr1 Murll MaDohar: 
Shri Rameshwar Tantia: 

Will the Minister of EtIucation be 
pleased to state: 

(a) the recommendations made at 

the conference of Directors of N ,,-
tiona! Laboratories recently held at 
Lucknow in regard to the measures to 
be taken for improvement of scientific 
research in the country; and 

(b) the decision of Government on 
thOSe recommendations? 

Th!' Minister of Ellueation (Shri 
M. C. Chagla): (a) A statement is 
laid on the Table of the House. [Placell 
in Library. See No. LT-3722/641. 

(b) The recommendations will be 
considered by the Governing Body of 
the Council of Scientific and Indu"-
trial Research at its next meeting. 
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